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THE NINISTBJ. OF URBAN DEVE ... 
LOPMBNT (SHRIMA n MOHSINA 
KIDWAI) : (I) Ya, Sir. 

(b) A fee or 50 paile per utaht baa been 
Imposed wltb effect 'from 2.1.87 lor the 
provilioq,. of facilities 'ameoltiel and for 
proper maloteDAOCI 01 tbeae DI.bt 
.hellen. 

(c) Dntitutei wbo are haDdicapped aDd 
luch 'ot~er penooa w.bo deserve · exemption 
OD compuaioDito ll'oaDdI are Dot c:barICc1 
auy fee. . 

(TranI/alto"] 

Exte.lon 0' Crop I ... ra.ee Scbe.e, 

·'82. SURI RA,J KUMAR RAI: Will 
tbe Minister of AORICULTURB be pleaed 
to Itate : 

CI) tbe names of States where Crop 
losurance Scbeme bu beea elleD~ed 10 

far; 

(b) the namee of Stat. wbich were 
covered uDder tbe ICbcm~ durio. 1986-87; 
and 

(c) the Dames of States wbicb will be 
covered under tbe scheme durio. 1987-88 ? 

THB MINISTER OF AGRICULTURB 
(DR. 0.8. DHILLON): (a) aod (b). The 
names of tbe States wbore Crop loaurance 
Scheme bu beeo extended by 1986-87 are: 
Andbra Pradesh, Bihar. Oujarat. Karn.taka, 
Kerala, Him.obal Pradesh, Madbya 
Pradesb, Uttar Pradesb, Mabarubtra. 
Oriaa, R.ajuthao. T,mil Nadu. West 
Beopl and Tripura and ,Uoloa Territories 
of Delbi. Andaman' aDd Nicobar lalaodl, 
Goa. Daman and Diu aDd PODdicberry. 

(c) Three States l1iz., JamlDu .bd 
KaalJmlr, Maoipar and Meabal.,. are likely 
to be covered UDder tbtl scbem. du~iD' 
1987·88. 

(En,IIIII) 

Tecb8otoa, lor Dr •• "' •• Wlter Sappl, . ' 

1764. SHRIMAn N.,P. JHANSI 
LAKSHMI: Will tho Mipllter or 
AGIlICUL TUItB be pleaMd to .tate : 

(a) the various technologies from tbe 
rorelaD countries under consideration for 
provJdl~1 safe -drinkiog water supply; . 

(b) wbether aoy foreign country baa 
ofY'ered kDOW .. bow aDd financial assistance 
iD tbi. reprd; and 

(c) If 10, the details tbereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP­
MENT IN THE MINISTR'Y OF ~AGRJ-
CULTURB (SHRI RAMANAND 
Y ADAV): (a) No tecbnoJogips from 
loreiao countries for providing safe drinking 
waccr supply in rural areas arc under 
consideration at present. 

(b) No, Sir. 

(c) Docs Dot arise. 

Loa.s ror Purchase or AericuHure Input. 

1765. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will tbe Minister or 
AGRICULTURE be pleased to state: 

~ . 
<a) the total amount of loans s8nctioDt'd 

by tbe Union Government to States and 
Union Territories for tbe purchase and 
distribution or agricultural inputs during 
1986-87; lind 

(b) the Percentage of luch loans ad­
vanced to the State of Keral. durio8 tbo 
above period 1 

THE MINISTER OF ST ATE 1N THE 
DePARTMENT OF AGRICULTURE 
AND COOPE.RATION IN THE 
MINISTRY OF AORICULIURE (SHRI 
YOGBNDRA MAKWANA): (8) The 
Union Government' sanctioned a sum of 
RI.· 260 crores .8S sbort.term Joan to 
cJifl'ertDt States duriug 1986 .. 87 for tbe 
purchase and distribution of agricufrural I 

inputs. namely. fertilisers, seeds and 
1>"ll/c; des. . 

(b) The loaD advanced tq Keral • 
durin. 1986-87 wal Rs. 2 crorel wbich 
accouDu for 0.77 per ceot of tbe total loan 
.auctioned. 




